61 Written Answers

In the absence of statutory price control it is
for the manufacturers to fix prices of their
products. Government have licensed sufficient
capacity and built up pro-: duction capability
of variou; makes of two-wheelers generating
a situation in the market wher, two-wheeelers
are likely to be easily available at competitive
prices in near future.

Malpractices by the Flame Centre Indane
gas agency..

1164. SHRI D. HEERACHAND: Will the
Minister of PETROLEUM be pleased to state:

(a) whether Government have received
any complaint about malpractices indulged in
by the Flame Centre Indane' Cooking Gas
Agency, Patel Nagar, New Delhi for the
supply of refills of cooking gas; and

(b) if so, what action Government propose
to take against the agency?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA); (a) No, Sir.

(b) Does not arise.

Work out telephone lines in U.P.

1165. [Transferred to the 14th August,
1985.]

1166. DR. MOHD. HASHIM KIDWALI:
Will the Minister of COMMUNICATIONS
be pleased to state;

(a) the number of worn out telephone
lines in U.P. as on the 1st June, 1985;
and

(b) if so, by when these are proposed
to be replaced?

1 Andhira Pradesl

2 Arunachal Pradesh |

[5 AUG. 1985 ]

to Questions 62

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA): (a) 8010 is
the number of worn out telephone lines in
Uttar Pradesh as on 1-6-1985.

(b) Out of the above-mentioned lines, 7350
lineg, have bee, planned to replaed
progressively during 7th Plan period.
Remaining 660 lineg will be replaced in  due
course.

Allotment of Diesel, Kerosene and Petrol to
various States

1167. DR. MOHD. HASHIM KIDWALI:
Will the Minister of PETROLEUM
be pleased to state:

(a) the details of diesel, kerosene oil,
petrol allotted to various States during
the year; 1983-84 and 1984-85; and

(b) the criteria for the allotment there,
of ty each State?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA), (a) AND
(b) Diesel and petrol are available on fre,
sale basis and n,; allocation of these products
iy made to t'h, States/ Union  Territories.

Allocation of kerosene to States/Union
Territories iy maae by allowing 5 per cent
growth over th, allocation made during the
corresponding period of the previous year on
a 4-month block basis.

A statement showing kerosen, allocation
made to various State; and Union Territories
during the years 1983-84 and 1984-85 is
attached. (See below)

State ment

Tuion | Tervitorics durin -y a



Written Answers [RAJYA SABHA ]

- No.

Name= of State/Union Territory

ek el o e o L e o e e e R i i . —  —

I ST T Y

o o~

0

1%
13
14

16

17
18

19
20
21
22
23
24

z0

27

28

‘g0

Aadaman and Nicobar
Astam

Bihar

Chandigarh

Dadra and N, Havelj
Dethi

Gujarat

Goa, Daman and Diu
Harvana . . .
Thmacna) Pradesn
Jamowm & Kashmir .
Karnataks

Kerala -

Madhya Pradesh
Maharashtra
Manipur

Maghalaya
Mizoram

Nagaland

Orissa

Punjab .
Pondicherry
Rajasthan

Sikkim .

Tamil Nadu
Tripuwra .

Uttar Pradesh .
West Bengal .

Lakshadweep .

to Questions 64
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Taf3Ry 198485
2,100 '2,090
165,600 174,460
280,010 306,120
"13,610 14,828
1,900 2,090
161,187 166,220
514,300 546,500
20,300 21,410
103.534 114,270
w tem PR
43,080 18,230
203,300 314,050
162,400 156,130
239,720 263,720
090,386 1041640
14,250 15,040
10,060 19,520
3,920 4,200
6,220 6,990
03,770 102,700
211,949 225,060
9,530 10,440
162,150 179,000
4,700 5,140
. 439,645 166,420
13,950 15,399
593,760 655,220
484,370 540,300
360 610

5.487.212 5,378,178
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